1 OA No-2115/2020

Central Administrative Tribunal
Principal Bench, New Delhi

O.A. No. 2115/2020

This the 9*" day of March, 2021

(Through Video Conferencing)

Hon’ble Ms. Aradhana Johri, Member (A)

Smt. Rekha Yadav aged 47 years,

W /o Sh. Raj Kumar Sharma,

R/o H.No.1/6743, gali no.4,

East Rohtash Nagar, Delhi-110032. Applicant

(through Ms Neena Malhotra)

Versus

1. The General Manager,
Northern Railway,
Baroda House, New Delhi-110001.

2. The Financial Advisor/T
Northern Railway, Baroda House,
New Delhi-110001.

3. The Deputy CAO/C&P,
Office of the Deputy Chief
Accounts Officer, Cash & Pay
Northern Railway Multistory Building,
New Delhi-110055.

4. The Divisional Cashier (DC)/Receipt)
Office of Deputy CAO/C&P,

Northern Railway Multistory Building,
New Delhi-110055.

S. Assistant Divisional Cashier/Cash & Receipt
Office of the Cash & Receipt,
Northern Railway, Old Delhi Railway Station,
Delhi-110006.

6. AO,
Office of the Cash & Receipt,
Northern Railway, Old Delhi Railway Station,
Delhi-110006.



10.

11.

12.

13.
14.
15.
16.

The Treasury Adhikari,
RBI Northern Railway,

New Delhi Railway Station,
Delhi-110006.

The Principal Director of Audit,
Northern Railway, Baroda House,
New Delhi-110001.

The Company Commander,
Old Delhi Station RPF Cash Guard,

OA No-2115/2020

Northern Railway, Old Delhi Railway Station,

Delhi-110006.

The Sr. AFA/E,
Northern Railway, Baroda House,
New Delhi-110001.

The Ch. O.S./Bills,
Cash & Pay Office,
Northern Railway,

New Delhi-110001.

The Ch. O.S/ADM,
Northern Railway NDLS,
New Delhi-110001.

Ms. Rekha Bali (Senior Shroff)
Shri Anil Rathi (Head Shroff)
Shri P.K. Modwil (Head Shroff)
Ms. Anita (COS-DC/R)

Through

The Deputy CAO/C&P,

Office of the Deputy Chief

Accounts Officer, Cash & Pay,
Northern Railway Multistory building,
New Delhi-110055.

17. The Chief Booking Supervisor,

Office of Chief Cash Withness (CCW)
Northern Railway, Old Delhi Railway
Station, Delhi-110006.

Respondents

(through Shri Shailender Tiwari with Shri VSR Krishna)
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ORDER (Oral)
After arguing for some time, learned counsel for applicant
seeks permission to withdraw the OA with liberty to file a
better OA. Permission is granted with liberty to file a better

OA. OA stands dismissed as withdrawn.

(Aradhana Johri)
Member (A)

/jk/anjali/neetu



